£ LGN LT5421TN1987PLCO
‘Date of commencement of CIR

IN'THE MATTER OF CORPORATE INSOLVENCY RESOLUTION PROCESS OF DHARAN

T

b : " Filing under clause (ca) of sub.regulation (3) of regulation 13 thie IBBI (Tasolvency Resolution

Amount in Rs

! Employee State Insurance Corporation - State o - .
X 1|Regional Office, Chennai government | 23-09-2021 8,238 - |ESf dues - 0 0{No Nil 0 0 4] 8,238
Employee Provident Fund - Regional Office, [State
c 3 2[Chennai South ™ S L~ jgovernment | 12-10-2021] -1,51,121 - |EPF dues -0 0{No Nil 0 0 _ 0] 151121
TOTAL . - . - 1,59,359 - I - - - - - - - - 1,55,359




